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NOIIFICA TION
Dated Guwahati the 31n March, 2023

No.Hc'vII-68/2016(ft.)/ 2840 /A. Hon,bte the chief Justice of the Gauhati High
court, in exercise of the powers conferred under Articre 22g of the constitution of
India, has been preased to appoint shri Ajongba Imchen, an omcer in Grade-I of the
Nagaland Judiciar service, presentry posted as District and sessions Judge,
Zunheboto, Nagaland, as Registrar, Gauhati High Court, Kohima Bench, Kohima, in
his Grade pay prus other ailowances as admissibre under the Rures with effect from
the date of assuming charge, vice Shri Neiko Akami transfered.

Shri Akami wiil hand over charge of his office to shri Ajongba Imchen,
Registrar designate, Gauhati High CouG Kohima Bench, Kohima and proceed to join
his new assignment immediately.

No.HC.vII-68/2016(pt.)/ 2a4t lA. shri Neiko Akami is hereby released from the
Registry of Gauhati High court, Kohima Bench, Kohima with effect from the date of
handing over charge as such, for the purpose of joining his new assignment.

By Order,
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The Secrebary to the Govt. of Nagaland, lustice & Law Departmen! Kohima forinformation and necessary action.
The Principal Accountant General, Nagaland, Kohima.
The Registrar, Gauhati Hioh,Couft, 

5otrima een;n, foniru. He is requested toinform the Officers conceried immediately.- 
-- - " '*"

The Registrar-cum- principal secretary to'Hon,ble the chief Justice, Gauhati HighCourt, Guwahati.
Shri Neiko.Akami, Registrar, Gauhati High Court, Kohima Bench, Kohima.Shri Ajongba Imchen, District & Session-s :rJg";'Zu;;u';oto.
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7. The Private Secretary to Hon'ble Mr. Jusilce Lanusungkum Jamir, Hon'ble
Portfolio Judge for Nagaland for favour of his Lordship's informatjon'

8. The Private Secretary to Hon'ble Mr. Justice Kakheto Sema, Hon'ble Portfolio
Judge for Nagaland for favour of his Lordship's information.

9. The C.A. to Registrar General/ Registrar (Admn.)/ Registrar (Judicial)/ Registrar
(Estt.), Gauhati High Court, Guwahati.

10, The Director, Printing & Stationery Kohima for publication of the Notification in
the Nagaland Gazette.
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